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CENTRAL ELECTRICITY REGULATORY COMMISSION

8th Floor, Towar B, World Trade Center,
Naruji Nagar, New delhi-110 029IPTTTTT+

ADMIN-1201 1/01/201 9-CERC Dated, the 24th December 2025

FILLING UP OF POST ON DEPUTATION/ SHORT TERM CONTRACT BASIS

Central Electricity Regulatory Commission, statutory body constituted under an Act of
Parliament, invites applications for the following post to be filled up by deputation, on Foreign Service
terms/short term contract basis from the Officers of Central/ State Governments, Public Sector
Undertakings, Autonomous Bodies etc.

2 The Pay Band and number of post are as under:-

Name of the Post No. of
vacancies

01 (One)

Pay Level in Pay Matrix

Chief (Eco)
Level-14

1 ,44,200-2, 18,200

3. Details of essential qualifications, experience etc. and other terms and conditions of service
and format of application are available in the website https://cercind.gov.in/vacancy.html.

4. The applications as per prescribed format must reach the undersigned by,

Monday, 09tt' February 2026.

H2 gb it
(Sachin Kumar)

Deputy Chief (Admin)
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CENTRAL ELECTRICITY RFXIULATORY COMMISSION
8th Floor, Tower b, World Trade Center,

Nauroji Nagar, New Delhi- 110 029
Ih Ht 3lvvln#!

CE FIr

No. ADMN-120 12/ 1/20 19-eERC Dated the 24th December 2025

VACANCY CIRCULAR

Central Electricity Regulatory Commission (CERC), statutory body constituted
under an Act of Parliament is inviting applications for filling up of existing/anticipated
vacancies which may increase or decrease, on deputation on Foreign Service
terms/ short-term contract basis from the officials of Central/ State Governments, Public
Sector Undertakings, Autonomous Bodies etc.

2. The details of post like scales of pay, requisite qualifications/ qualifying service
and experience etc, are given in Annexure-I.

3. The general terms and conditions are as under:-

i)

ii)

iii)
iv)

rpart from basic pay and grade pay, the posts carry Dearness Allowance, HRA,
jand Transport Allowance etc. at the rates applicable to Central Government
lofficials from time to time.

x governed by the instructions
jissued by Department of Personnel and Training from time to time.

[aximum age limit is 56 years on the last date of receipt of the applications.
The facility of retention or allotment of Government Accommodation is available at
resent. Moreover, as per CERC (Leased Accommodation) Regulations, 2007,

ILeased accommodation for lease rental up to two times of HRA admissible would
le permissible if opted, subject to the conditions laid down in

IcERC (l£ased Accommodation) Regulations, 2007.
;he post mentioned in Annexure-I are exempted from the principle of immediate

jabsorption .
e /Outdoor Medical
:acilities) Regulations, 2005. This is in lieu of the medical facilities in parent

jorganisation/CGHS, if opted for the same. CERC will not bear any contribution
:owards medical facilities, if deputationist opts for the medical facilities in parent

jorganisation /CGHS .

V)

vi)

vii) :he normal period of deputation/short term contract as per the Recruitment
:ules of the posts is three years. As per the CERC (Recruitment, Control and

IService Conditions of StafD Regulations, 2007 as amended from time to time, "short
jterm contract” means appointment of officers from PSUs/ Autonomous Bodies etc.
c ms and conditions of
IDepartment of Personnel and Training’s O.M. No. 6/8/2009-Estt (Pay-II) dated 17th
Pune, 2010 read with Central Electricity Regulatory Commission (Recruitment,

IControl and Service Conditions of StafD Regulations, 2007 as amended from time

r Eng on the circumstances
'revailing at the time of selection.

to tIme

ix)

(d 1 rA /2 g hIIIIIiF1P I L



x) ICERC reserve the right to change the number of posts as may be required by the
jcircumstances prevailing at the time of selection. The vacancy position shown is
Itentative.

C me in the CERC’s website.

x ow any right to be called for
Interaction. Only short-listed candidates shall be called for interaction.

x y the
jcompetent authority in deserving cases.

1 led Tribes candidates
ould be given preference while all other conditions are fulfilled.

alldraw his/her
jcandidature subsequently. In case he / she declines the offer of appointment,

is/her candidature shall not be considered for any further appointment by CERC
br a period of two years from the date of cancellation of offer of appointment.

4. Central Electricity Regulatory Commission will
benefits to deputationist:-

In case of deputation on foreign service terms
(a) Leave Salary Contribution
(b) Pension or NPS contribution
(c) Deputation (Duty) allowance, if applicable

remit/extend the following

In case of deputation on Short Term Contract
(a) Leave Salary Contribution
(b) Gratuity Contribution
(c) Deputation (Duty) allowance, if applicable
(d) Any one of CPF/EPF/NPS contribution

Other allowanees
Apart from all these, allowances as applicable in Govt of India or in CERC be paid
as per their entitlement. No other allowances/benents will be paid to
deputationist. However, any contribution required to be remitted to parent
department shall be remitted after deducting the same from the salary of the
deputationist .

5. Applications in the prescribed format as given in Annexure-II, duly
completed and signed, along with attested photocopies of all relevant documents
in support of age, educational qualifications, experience, etc. may be forwarded
to the Deputy Chief (Admin), Central Electricity Regulatory Commission, 8th
Floor, Tower B, World Trade Center, Nauroji Nagar, New Delhi - IIO 029 by
09th February 2026. The Applicants are also requested to apply online
through website https://cercind.gov.in/vacancy. html.

6. The applications must be routed through proper channel and should reach
this office on or before the prescribed due date. Applications submitted in advance
shall be entertained only if the complete application routed through proper channel is
received within thirty days after the closing date i.e. llth March 2026.

7. Applications not submitted in the prescribed format or received incomplete
in any respect shall be summarily rejected. A /

(ajM9 3g ( '



Annexure-1

S.No.1 Name of the Post I Level of
Pay

Fumbe:
of

Posts

!ualification, Qualifying Service
lature of EExperience

an

1 Chief (Economics) Level- 14

(Rs.
1 ,44 ,200-
2,18,200)

One

(01)
isential Qualification: - M. A

I(Economics)

)esirable Qualification: - Ph.D.
(Economics)

I
ICentral Government: -
i) Holding analogous posts on
regular basis;

or
ii) With 2 years regular service in the
level-13A (Rs. 1,31,100-2,16,600/-) of
pay matrix or pre-revised PB-4, Grade
Pay Rs. 8,900/- or equivalent;

or
iii) With 3 years regular service in
the level- 13 (Rs. 1,23,100-2,15,900/-)
of pay matrix or pre-revised PB-4,
Grade Pay Rs. 8,700/- or equivalent;

'ature of Experience: - Application of
3gulatory Economics, demand

'orecastin or modelling



8. The sponsoring/forwarding authorities are requested to forward only those
applications of eligible and willing candidates whose particulars have been duly
verified and whose services can be spared in the event of their selection. While
fOIwarding the applications, attested copies of the ACRs/APARs for the last five
years, along with latest Vigilance Clearance/Integrity Certificate of the officials
concerned, must be enclosed without fail.

9. The envelope containing the application should be superscribed with
“Application for the post of Chief (Economics)”.

/ d fV r7 /dII IIIr1 1 t r
(gachin Kumar)

Deputy Chief (Admin)

Enel: - Annexure I and II

To

1. All Ministries /Departments of the Government of India (as per standard
distribution list)

2. All the State Govemmalts/State Electddty Regulatory Commisdons
/State Utilities/ Public Sector Undertakings/ Autonomous Bodies.

3. Technical Director Department of Personnel and Training with the request
to publish the advertisement on its website for wider publicity.

4. Website of CERC



ANNEXURE-II
BIO - DATA PRO FORMA

POST APPLIED FOR
,f th, ,andidat,

b) Present Designation

c) Full Office Address

d) Residential address

e) Tele Ph. No./Fax No.:

D Mobile No:

g) E-mail Id:

h) Name, Address and Designation
of Head of Administration.

2. Ii) Dat, ,f Bi,th (in Ch,i,tian ,,a)

3.

4.

5.

Date of retirement (as per
exrstlng rules of the employer)

c

(photocopies of relevant certifIcates are to be
attached)

1 and other qualifications required for the post
are satisfied (if any qualification been treated as equivalent to the one
prescribed in the rules, state the authority for the same)

t s/ Experience
the officer

1

possessed by

Essential
2
3

Desired 1.
2
3.

He ails of employment, in chronological order. (Enclose a
separate sheet, duly authenticated by your signature, if the space
below is insufficient)



Office/Instt. /1 Post 1 From
Orgn. I held

To Scale of

pay and
basic pay
(Pay
in Pay
Band with

Nature of duties

(Use separate sheet if
necessary)

7.

8.

Ma re of present employment, i.e. ad
hoc or temporary or
permanent or on
c

held on deputation/contract basis,
please state
(a) The date of initial
appoIntment
(b) Period of appointment on

deputation/ contract
(c) Name of the parent/office/
organization which you belong.

9. c

about present employment
:-Please state whether working
under
(a)

(b)

(C)

(d)

(e)

Central Government
State Government

Autonomous organizations
Government undertakings
Universities

10. r
pay? if yes, give the date from
which the revision took place
and also indicate the pre–
revised scale .

11. o
drawn
a) Basic Pay
b) Grade Pay
c) DA @
d) HRA
e) TA

0/6



ifinformationAdditional any)
which likeyou would to

ofmentIon supportin your
suitability for the post. (Enclose a
separate sheet, if the space provided
is insufficient)

l belongs to

SC/ ST/ OBC(please specify)

I

Date: (Signature of the candidate)

Certificate by the employer

a) The date of birth, qualifications, and experience and other details furnished by Shri
/Smtindicated at SI. No. 1 to 14 in bio-data pro-forma have been verified and found
correct as per service records of the officer.

b)

C)

d)

e)

The integrity of Shri / Smt. ............ is beyond doubt.

No vigilance or disciplinary case is either pending or contemplated against the officer
concerned.

CERC will be informed at the earliest, if any vigilance or disciplinary proceeding is
initiated or contemplated against the officer after his/her application is forwarded.

Up-to date ACRs/APARs dossiers of the concerned officer for the last five years is
enclosed or would be forwarded within the due date.

(*Signature of the employer)

(*To be signed by an o/$cer not below the rank of Under Secretary to the Gouemment of
India verifying the facts and fIgures contained in the bio-data of the candidates.)


